COURT NO. 32
THE HONOURABLE SRI JUSTICE PULLA KARTHIK

To be heard on Monday the 18th day of November 2024 (AT 10:30 AM - HYBRID MODE) NOTE - For
Registration - https:/itshc.vconsol.com/register For attending Court Proceedings -
https:/itshc.vconsol.com/login (All Mentions Shall Be Made At 10:30 AM only)

(MOTION LIST)
SNO CASE PETITIONER ADV.

ADMISSION (ELECTRICITY)
1 WP/32094/2024

RESPONDENT ADV. DISTRICT

RV MALLIKARJUNA RAO HYDERABAD

IA 1/2024(Direction Petition)

2 WP/32128/2024
1A 1/2024(Direction Petition)

ADMISSION (CIVIL SUPPLIES)

3 WP/32020/2024
1A 1/2024(Suspension
Petition)
1A 2/2024(Direction Petition)

ADMISSION (EXCISE)

4 WP/32039/2024
1A 1/2024(Direction Petition)

ADMISSION (HOME)

5 WP/32026/2024
IA 1/2024(Direction Petition)

6  WP/32127/2024
1A 1/2024(Suspension
Petition)

D SUDHARSHAN

AV S LAXMI

PRABHAKAR CHIKKUDU

RAMESH CHILLA

RAMESH CHILLA

ADMISSION (MEDICAL AND HEALTH)

7  WP/32056/2024

M RAMGOPAL RAO

GP FOR ENERGY

GP FOR SERVICES IlI

GP FOR SERVICES IlI

GP FOR SERVICES |

GP FOR HOME

GP FOR SERVICES I

HYDERABAD

HYDERABAD

MANCHERIAL

RANGA REDDY

BHADRADRI
KOTHAGUDEM

KUMURAM BHEEM

IA 1/2024(Direction Petition) ASIFABAD
8 WP/32071/2024 D SUDHARSHAN GP FOR MEDICAL HEALTH FW NAGARKURNOOL
1A 1/2024(Direction Petition)
9  WP/32085/2024 M R TAGORE GP FOR MEDICAL HEALTH FW NAGARKURNOOL
IA 1/2024(Direction Petition) GP FOR FINANCE PLANNING (R2)
10 WP/32152/2024 B KONDA REDDY GP FOR MEDICAL HEALTH FW HYDERABAD
IA 1/2024(Suspension
Petition)
1A 2/2024(Direction Petition)
ADMISSION (SOCIAL WELFARE)
11 WP/32092/2024 M KRUPAKAR GP FOR SERVICES Il MAHABUBABAD
IA 1/2024(Direction Petition)
12 WP/32105/2024 M KRUPAKAR GP FOR SERVICES Il KAMAREDDY
1A 1/2024(Direction Petition)
ADMISSION (REVENUE)
13 WP/32122/2024 P LALITHA KAMESH GP FOR REVENUE ADILABAD

ADMISSION (EDUCATION )

14 WP/32018/2024
1A 1/2024(Direction Petition)

J VIVEK GOUD

GP FOR SERVICES |

RANGA REDDY

15 WP/32022/2024 KARUNAKAR REDDY GP FOR EDUCATION NAGARKURNOOL
IA 1/2024(Direction Petition)
16 WP/32093/2024 M MEHDI HUSSAIN GP FOR SCHOOL EDUCATION HYDERABAD

1A 1/2024(Direction Petition)



17 WP/32135/2024 RAMESH BURA
IA 1/2024(Direction Petition)

ADMISSION (STAMPS AND REGISTRATION )

18 WP/32054/2024 P V RAMANA
IA 1/2024(Direction Petition)

19 WP/32061/2024 P V RAMANA
IA 1/2024(Suspension
Petition)

ADMISSION (PANCHAYAT RAJ)

20 WP/32065/2024 NAYAKAWADI RAMESH
IA 1/2024(Direction Petition)

ADMISSION (CENTRAL GOVT.)

21 WP/32101/2024 SRINIVASA RAO MADIRAJU
IA 1/2024(Direction Petition)

22  WP/32150/2024 N SREENIVASA YADAV
IA 1/2024(Direction Petition)

ADMISSION (TRANSPORT)

23 WP/32109/2024 N INDRASENA REDDY
IA 1/2024(Direction Petition)

ADMISSION (CORPORATION)

24  WP/32044/2024 THIMMARAJU RAMCHANDRA RAO
IA 1/2024(Direction Petition)

GP FOR SERVICES |

GP FOR STAMPS AND REGISTRATION

GP FOR SERVICES Il

GP FOR SERVICES Il

GP FOR INDUSTRIES COMMERCE (R2)

GADI PRAVEEN KUMAR Dy. SOLICITOR
GEN. OF INDIA

GP FOR TRANSPORT

GP FOR LABOUR (R3)

NAGARKURNOOL

MEDCHAL-
MALKAJGIRI

KARIMNAGAR

HYDERABAD

KHAMMAM

HYDERABAD

JAYASHANKAR
BHUPALPALLY

PEDDAPALLI



COURT NO. 32
THE HONOURABLE SRI JUSTICE PULLA KARTHIK

To be heard on Monday the 18th day of November 2024 (AFTER MOTION LIST)

SNO CASE

ADMISSION (EDUCATION )

25 WP/29984/2024
IA 1/2024(Direction Petition)

26 WP/30862/2024
IA 1/2024(Direction Petition)

27  WP/30932/2024
IA 1/2024(Direction Petition)

28 WP/31390/2024
IA 1/2024(Direction Petition)

29 WP/31453/2024
IA 1/2024(Suspension
Petition)

30 WP/31460/2024
IA 1/2024(Direction Petition)

31 WP/31490/2024
IA 1/2024(Direction Petition)

32 WP/31566/2024
IA 1/2024(Direction Petition)

ADMISSION (EXCISE)

33 WP/31605/2024
IA 1/2024(Suspension
Petition)

ADMISSION (OTHER SUBJECTS)

34 WP/23290/2024
IA 1/2024(Direction Petition)
IA 2/2024(Direction Petition)

ADMISSION (CO-OP SOCIETIES)

35 WP/31466/2024
IA 1/2024(Direction Petition)

(ADJOURNED MOTION LIST)

PETITIONER ADV.

M RAMGOPAL RAO

C RAJA SEKHAR REDDY

S SURENDER REDDY

MV RAMA RAO

P V L BHANU PRAKASH

SRINIVASA RAO MADIRAJU

M RAMGOPAL RAO

ANDAPALLI SANJEEV KUMAR

C VIVEKANANDA REDDY

AMARAGANI MALSOOR

T KISTAIAH

ADMISSION (MEDICAL AND HEAL TH)

36 WP/29801/2024
IA 1/2024(Suspension
Petition)
IA 2/2024(Stay Petition)

37 WP/30633/2024
1A 1/2024(Suspension
Petition)

38 WP/31374/2024
IA 1/2024(Direction Petition)

39 WP/31402/2024
IA 1/2024(Direction Petition)

ADMISSION (SOCIAL WELFARE)

40 WP/31449/2024
IA 1/2024(Suspension
Petition)

ADMISSION (AGRICULTURE )

41 WP/24107/2024
IA 1/2024(Direction Petition)

D VENKATRAM NARSAIAH

P V KRISHNAIAH

ANIRUDH GOKUL SOMA

KARRI SURYANARAYANA

A PHANI BHUSHAN

A PHANI BHUSHAN

RESPONDENT ADV.

GP FOR SERVICES |

GP FOR SERVICES |

GP FOR SCHOOL EDUCATION

GP FOR HIGHER EDUCATION

P S RAJASEKHAR (SC FOR TGPSC) (R2)

GP FOR SERVICES |
GP FOR SERVICES Il (R2)

GP FOR SERVICES |

GP FOR SERVICES |

GP FOR SERVICES |
M MURALI KRISHNA (R6)
GP FOR SERVICES Il (R3)

GP FOR PROHIBITION EXCISE
(Splcell)

GP FOR MEDICAL HEALTH FW

GP FOR AGRICULTURE

GP FOR SERVICES Il
POODATTU AMARENDER (R6)

GP FOR SERVICES Il

GP FOR SERVICES Il

GP FOR MEDICAL HEALTH FW

G ARUN KUMAR SC FOR NIMS (R2)

GP FOR SERVICES 1l

GP FOR SERVICES IlI

DISTRICT

KARIMNAGAR

NIRMAL

ADILABAD

HYDERABAD

NAGARKURNOOL

KHAMMAM

KUMURAM BHEEM
ASIFABAD

BHADRADRI
KOTHAGUDEM

NAGARKURNOOL

HYDERABAD

NIZAMABAD

RANGA REDDY

HYDERABAD

ADILABAD

HYDERABAD

NIZAMABAD

YADADRI
BHUVANAGIRI



ADMISSION (PANCHAYAT RAJ)

42  WP/30115/2024
IA 1/2024(Direction Petition)

43 WP/31335/2024
IA 1/2024(Direction Petition)

44  WP/31403/2024
IA 1/2024(Direction Petition)

45 WP/31443/2024
IA 1/2024(Direction Petition)

46 WP/31503/2024
IA 1/2024(Direction Petition)

47  WP/31540/2024
IA 1/2024(Direction Petition)

48 WP/31577/2024
IA 1/2024(Direction Petition)

49 WP/31848/2024
IA 1/2024(Direction Petition)

ADMISSION (CENTRAL GOVT.)

50 WP/29631/2024
IA 1/2024(Direction Petition)
WP/25484/2024

51 WP/25484/2024
IA 1/2024(Direction Petition)

ADMISSION (Forest)

52 WP/31325/2024
IA 1/2024(Direction Petition)

53 WP/31458/2024
IA 1/2024(Direction Petition)
IA 2/2024(Direction Petition)

ADMISSION (Irrigation and CAD)

54  WP/24502/2023
IA 1/2023(Direction Petition)

ADMISSION (TRANSPORT)

55 WP/31820/2024
IA 1/2024(Direction Petition)

ADMISSION (TSRTC)

56 WP/13624/2024
IA 1/2024(Direction Petition)

57 WP/31720/2024
IA 1/2024(Direction Petition)

58 WP/31730/2024
IA 1/2024(Direction Petition)

ADMISSION (CORPORATION)
59 WP/26761/2024

CH GANESH

RAMANAIAH K

RAMANAIAH K

RAMANAIAH K

RAMANAIAH K

RAMANAIAH K

RAMANAIAH K

ARUVA RAGHURAM MAHADEV

PRUDHVI RAJ MUDUNURI

PRUDHVI RAJ MUDUNURI

P V RAMANA

ABDUL AZAM KHAN

C H SATISH KUMAR
GP FOR REVENUE

P HEMALALITHA KUMARI

V NARASIMHA GOUD

P VENKATESWAR RAO

S M SUBHAN

PAPAIAH PEDDAKULA

GP FOR SERVICES II
KISHORE RAO PUSKURU (SC FOR TS
ZILLA PARISHADS) (R2)

GP FOR PANCHAYAT RAJ RURAL DEV

GP FOR PANCHAYAT RAJ RURAL DEV

GP FOR PANCHAYAT RAJ RURAL DEV

GP FOR PANCHAYAT RAJ RURAL DEV

GP FOR PANCHAYAT RAJ RURAL DEV

GP FOR PANCHAYAT RAJ RURAL DEV

GP FOR PANCHAYAT RAJ RURAL DEV
GP FOR MCPL ADMN URBAN DEV (R4)
GP FOR REVENUE (R12)

GP FOR FINANCE PLANNING (R2)
THOTA VENKATESHAM (SC FOR
SERVICES FOR ALL MUNICIPALITIES IN
THE STATE) (R3)

©

GADI PRAVEEN KUMAR Dy. SOLICITOR
GEN. OF INDIA

K.R KOTESWERA RAO(SR SC FOR
CANTONMENT) (R4)

GADI PRAVEEN KUMAR Dy. SOLICITOR
GEN. OF INDIA

K.R KOTESWERA RAO(SR SC FOR
CANTONMENT) (R2)

GP FOR FORESTS

GP FOR SERVICES IlI

GP FOR IRRI AND COMM AREA DEV
GP FOR FINANCE PLANNING (R2)

GP FOR TRANSPORT

GADDAM SRINIVAS (SC FOR TSRTC)

GP FOR SERVICES Il (R4)

P SRI HARSHA REDDY (SC FOR

NALGONDA

KARIMNAGAR

MULUGU

MULUGU

MULUGU

MULUGU

MULUGU

MEDCHAL-
MALKAJGIRI

HYDERABAD

HYDERABAD

BHADRADRI
KOTHAGUDEM

RANGA REDDY

BHADRADRI
KOTHAGUDEM

HYDERABAD

KARIMNAGAR

KARIMNAGAR

HYDERABAD

MANCHERIAL



60

61

IA 1/2024(Direction Petition)

WP/31066/2024
IA 1/2024(Direction Petition)

CH VENKAT RAMAN

WP/31341/2024
IA 1/2024(Direction Petition)

BHARGAVAKRISHNA.L

ADMISSION (Finance and Planning)

62

WP/31176/2024
IA 1/2024(Direction Petition)

SRINIVASA RAO MADIRAJU

ADMISSION (ELECTRICITY)

63

WP/31867/2024
IA 1/2024(Direction Petition)

M VISHNU VARDHAN REDDY

EOR ORDERS

64

65

66

67

68

69

70

71

WP/22909/2019

IA 1/2019(Direction Petition)
IA 1/2022(Vacate Stay
Petition)

ARVIND KUMAR KATA

WP/38216/2022
1A 1/2022(Suspension
Petition)

J SUDHEER

WP/45384/2022

IA 1/2022(Direction Petition)
1A 1/2023(Suspension
Petition)

IA 3/2023(Suspension
Petition)

WP/45132/2022

ARVIND KUMAR KATA

WP/45132/2022 ARVIND KUMAR KATA

WP/10790/2023
IA 1/2023(Stay Petition)

P PANDU RANGA REDDY

WP/3167/2024
IA 1/2024(Direction Petition) S. Yadagiri(PARTY IN PERSON)
IA 2/2024(Direction Petition)

WP/30415/2024
IA 1/2024(Direction Petition)

A K JAYAPRAKASH RAO

WP/30519/2024
IA 1/2024(Direction Petition)

P V KRISHNAIAH

EOR EXTENSION OF INTERIM ORDERS

72

73

WP/9617/2024

IA 1/2024(Direction Petition)
IA 2/2024(Vacate Stay
Petition)

GOPALA RAO AMANCHARLA V

WP/28812/2024

IA 1/2024(Suspension
Petition)

IA 2/2024(Direction Petition)
IA 3/2024(Additional Material
Petition)

IA 4/2024(Vacate Stay
Petition)

IA 5/2024(Vacate Stay
Petition)

G V SHIVAJI

SINGARENI COLLIERIES CO LTD)
Mentioned Matter

P SRI HARSHA REDDY (SC FOR
SINGARENI COLLIERIES CO LTD)

P SRI HARSHA REDDY (SC FOR
SINGARENI COLLIERIES CO LTD)

GP FOR FINANCE PLANNING
©

V UMA DEVI (SC FOR GENCO)
©)

GP FOR SOCIAL WELFARE

D BALAKISHAN RAO(SC FOR TSPSC)
(R3)

D BALAKISHAN RAO(SC FOR TSPSC)
HCJ NOTE / TAGGED ALONG WITH WP
29955 OF 2024

GP FOR EDUCATION
P SRI HARSHA REDDY (SC FOR
SINGARENI COLLIERIES CO LTD) (R4)

GP FOR SERVICES Il

GP FOR PANCHAYAT RAJ RURAL DEV

GP FOR LABOUR
M VIJAYA KUMAR GOUD (R2)

V UMA DEVI (R2)
- (R6
- (R4)
- (R5)
- (R1)
-(R7)
- (R8)

PARTY-IN-PERSON

s yadagiri

A SRINIVAS REDDY (SC FOR TSRTC)

GP FOR SERVICES Il

GP FOR EDUCATION
A P SURESH RAM (R3)
A P SURESH RAM

A P SURESH RAM (R2)

GP FOR ENERGY

P VISHNUVARDHANA REDDY

V UMA DEVI (SC FOR GENCO) (R2)
V UMA DEVI (SC FOR GENCO)
(Splcell)

BHADRADRI
KOTHAGUDEM

BHADRADRI
KOTHAGUDEM

WARANGAL

HYDERABAD

NALGONDA

BHADRADRI
KOTHAGUDEM

BHADRADRI
KOTHAGUDEM

KHAMMAM

HYDERABAD

HYDERABAD

MAHABUBABAD

YADADRI
BHUVANAGIRI

HYDERABAD

BHADRADRI
KOTHAGUDEM






COURT NO. 32
THE HONOURABLE SRI JUSTICE PULLA KARTHIK

To be heard on Monday the 18th day of November 2024 (AFTER ADJOURNED MOTION LIST)

SNO

CASE

EOR ADMISSION

74

75

76

i

78

79

80

81

82

83

84

85

86

WP/45979/2022
1A 1/2022(Suspension
Petition)

WP/46905/2022
IA 1/2022(Suspension
Petition)

WP/6209/2023
1A 1/2023(Suspension
Petition)

WP/5423/2024

IA 1/2024(Suspension
Petition)

IA 2/2024(Vacate Stay
Petition)

WP/22650/2024
IA 1/2024(Direction Petition)

WP/26754/2024

IA 1/2024(Suspension
Petition)
WP/21125/2024

WP/21125/2024
IA 1/2024(Stay Petition)

WP/26889/2024
IA 1/2024(Direction Petition)
IA 2/2024(Direction Petition)
WP/18018/2024

WP/18018/2024

IA 1/2024(Direction Petition)
IA 2/2024(Direction Petition)
IA 3/2024(Vacate Stay
Petition)

WP/26952/2024
IA 1/2024(Direction Petition)

WP/27616/2024
IA 1/2024(Direction Petition)
IA 2/2024(Direction Petition)
WP/26181/2024

WP/26181/2024
IA 1/2024(Direction Petition)
IA 2/2024(Direction Petition)

WP/29511/2024
IA 1/2024(Direction Petition)
IA 2/2024(Direction Petition)

EOR BEING MENTIONED

87

WP/20817/2023

IA 1/2023(Direction Petition)
IA 1/2024(Vacate Stay
Petition)

IA 2/2024(Vacate Stay
Petition)

IA 3/2024(For Being
Mentioned)

(DAILY LIST)

PETITIONER ADV.

M DAMODAR REDDY

P MANOHER

R ANURAG (SC FOR TSRTC)

AVADESH NARAYAN SANGHI

BASKULA ATHIK

GODA RAMALAKSHMI

GODA RAMALAKSHMI

MOHD BASEER RIYAZ

MOHD BASEER RIYAZ

CH VENKAT RAMAN

V YADU KRISHNA SAINATH

V YADU KRISHNA SAINATH

MOHD BASEER RIYAZ

SAI PRASEN GUNDAVARAM

RESPONDENT ADV.

GP FOR SERVICES Il
ANUGU ANVESH REDDY (R2)

GP FOR COOPERATION
GP FOR REVENUE (R2)
RAJAGOPALLAVAN TAYI (R4)

V NARASIMHA GOUD
(Court)

GP FOR SERVICES |
Rule Nisi
Final Hearing Matter

KISHORE RAO PUSKURU (SC FOR TS
ZILLA PARISHADS)

CHANDRASEKHAR REDDY GOPIREDDY
(R6)

SRINIVAS BOINI (R5)

M RAMGOPAL RAO (SC FOR TSPSC)
GP FOR SERVICES Il (R2)

GP FOR WOMEN DEV CHILD WELFARE
GP FOR HOME (R4)

GP FOR GENERAL ADMINISTRATION
GP FOR REVENUE (R?2)

P S RAJASEKHAR (SC FOR TGPSC) (R3)
GP FOR TRANSPORT (R4)

GP FOR GENERAL ADMINISTRATION
GP FOR REVENUE (R2)

P S RAJASEKHAR (SC FOR TGPSC) (R3)
M RAMGOPAL RAO (SC FOR TSPSC)

P SRI HARSHA REDDY (SC FOR
SINGARENI COLLIERIES CO LTD)

M VIJAY KUMAR (Sr SC FOR CENTRAL
GOVT) (R3)

A KRANTI KUMAR REDDY (R3)

GP FOR GENERAL ADMINISTRATION
GP FOR REVENUE (R2)

GP FOR SERVICES Il

GP FOR GENERAL ADMINISTRATION
(R4)

THE ADVOCATE GENERAL

THE ADVOCATE GENERAL (R2)

DISTRICT

JOGULAMBA
GADWAL

MEDAK

HYDERABAD

HYDERABAD

SURYAPET

MULUGU

MEDAK

SIDDIPET

HYDERABAD

BHADRADRI
KOTHAGUDEM

HANUMAKONDA

HANUMAKONDA

HYDERABAD

HYDERABAD



88

WP/27164/2024
IA 2/2024(For Being
Mentioned)

ADMISSION

89

90

91

92

93

94

95

96

97

98

99

100

WP/80/2022
IA 1/2022(Direction Petition)

WP/221/2022

IA 1/2022(Direction Petition)
IA 1/2024(Amendment
Petition)

WP/272/2022

IA 1/2022(Direction Petition)
1A 3/2022(Suspension
Petition)

1A 4/2022(Suspension
Petition)

IA 1/2024(Direction Petition)

WP/327/2022

IA 1/2022(Direction Petition)
WP/27060/2017
WP/39287/2018

WP/27060/2017

IA 1/2017(WPMP
33614/2017)(Direction
Petition)

WP/39287/2018

IA 1/2018(Direction Petition)
IA 2/2018(Vacate Stay
Petition)

WP/483/2022
IA 1/2022(Direction Petition)
IA 1/2024(L R Petition)

WP/617/2022
IA 1/2022(Direction Petition)

WP/786/2022

IA 1/2022(Direction Petition)
IA 1/2024(Permission
Petition)

IA 2/2024(Additional Material
Petition)

WP/812/2022
IA 1/2022(Direction Petition)

WP/857/2022

1A 1/2022(Suspension
Petition)

IA 2/2022(Vacate Stay
Petition)

IA 3/2022(Vacate Stay
Petition)

WP/1204/2022
IA 1/2022(Direction Petition)

KRANTHI KUMAR KUCHANA

KR KV PRASAD

MV RAMA RAO

P V KRISHNAIAH

AV S LAXMI

P VEERABHADRA REDDY

J NAGARAJA RAO

S JAGADISH

BHANU MURTHY BALA

CH GANESH

Y V S S SIVA SARMA

P V KRISHNAIAH

P PASULA LAXMA REDDY

GP FOR SERVICES |
Mentioned Matter
Court Slip

GP FOR HOME

B SHIVA KUMAR
GP FOR SERVICES | (R2)
C BUCHI REDDY (R3)

GP FOR GENERAL ADMINISTRATION
GP FOR SERVICES Il (R3)
GP FOR MEDICAL HEALTH FW (R2)

GP FOR EDUCATION
GP FOR SERVICES | (R2)
GADDAM SRINIVAS (R4)
HCJ NOTE

GP FOR EDUCATION
GADDAM SRINIVAS (R5)
GP FOR SERVICES | (R4)

GP FOR EDUCATION
GADDAM SRINIVAS (R3)
GP FOR SERVICES |

GP FOR SERVICES | (R2)

GP FOR MCPL ADMN URBAN DEV
THOTA VENKATESHAM (SC FOR

SERVICES FOR ALL MUNICIPALITIES IN

THE STATE) (R4)
THOTA VENKATESHAM (R2)

P SRI HARSHA REDDY (SC FOR
SINGARENI COLLIERIES CO LTD)
Mentioned Matter

Court Slip

GP FOR SERVICES Il
GP FOR SERVICES | (R2)
GP FOR FINANCE PLANNING (R3)

GP FOR INDUSTRIES COMMERCE
GP FOR SERVICES | (R2)

GP FOR SERVICES |

ADDL ADVOCATE GENERAL (R4)
ADDL ADVOCATE GENERAL (R5)
ADDL ADVOCATE GENERAL
ADDL ADVOCATE GENERAL (R3)
ADDL ADVOCATE GENERAL (R2)

GP FOR SCHOOL EDUCATION

PEDDAPALLI

NIZAMABAD

NALGONDA

HYDERABAD

HYDERABAD

RANGA REDDY

MEDAK

MEDAK

ADILABAD

NALGONDA

HYDERABAD

RANGA REDDY

HYDERABAD



101

102

103

104

105

106

107

108

109

110

111

112

113

WP/2492/2022
IA 1/2022(Direction Petition)

WP/2772/2022
IA 1/2022(Direction Petition)

WP/4506/2022
IA 1/2022(Direction Petition)

WP/5192/2022

IA 1/2022(Direction Petition)
IA 2/2022(Direction Petition)
IA 3/2022(Direction Petition)

WP/5579/2022
IA 1/2022(Direction Petition)

WP/5651/2022
IA 1/2022(Direction Petition)

WP/5825/2022
IA 1/2022(Direction Petition)
IA 2/2022(Direction Petition)

WP/5913/2022
IA 1/2022(Suspension
Petition)

WP/6046/2022
IA 1/2022(Direction Petition)

WP/7016/2022

IA 1/2022(Direction Petition)
WP/7086/2022
WP/14222/2022

WP/7086/2022

IA 1/2022(Direction Petition)
IA 2/2022(Suspension
Petition)

WP/14222/2022

IA 1/2022(Direction Petition)
IA 2/2022(Suspension
Petition)

WP/7150/2022
IA 1/2022(Direction Petition)

CH VENKAT RAMAN

CHANDRAIAH SUNKARA

BAJRANG SINGH THAKUR

CH VENKAT RAMAN

MV RAMA RAO

KONDADI AJAY KUMAR

CH VENKAT RAMAN

K VENUMADHAV

SRINIVASA RAO MADIRAJU

V MURALI MANOHAR

V MURALI MANOHAR

V MURALI MANOHAR

BOMMINENI VIVEKANANDA

B JITHENDER (CENTRAL GOVT
COUNSEL)

P SRI HARSHA REDDY (SC FOR
SINGARENI COLLIERIES CO LTD) (R7)
P SRI HARSHA REDDY (SC FOR
SINGARENI COLLIERIES CO LTD) (R9)
P SRI HARSHA REDDY (SC FOR
SINGARENI COLLIERIES CO LTD) (R6)
GORANTLA SRI RANGA PUJITHA (R4)
P SRI HARSHA REDDY (R2)

P SRI HARSHA REDDY (SC FOR
SINGARENI COLLIERIES CO LTD) (R5)
P SRI HARSHA REDDY (SC FOR
SINGARENI COLLIERIES CO LTD) (R8)
Mentioned Matter

Court Slip

K UDAYA SRI

S VIJAY PRASHANTH (SC FOR TVVVP)
M A K MUKHEED (R3)

RACHNA S WADDEPALLI (R1)
Mentioned Matter

Court Slip

GADI PRAVEEN KUMAR Dy. SOLICITOR
GEN. OF INDIA

GORANTLA SRI RANGA PUJITHA (R4)
P SRI HARSHA REDDY (SC FOR
SINGARENI COLLIERIES CO LTD) (R5)
Mentioned Matter

Court Slip

GP FOR PANCHAYAT RAJ RURAL DEV
GP FOR SERVICES Il (R4)

P SRI HARSHA REDDY (SC FOR
SINGARENI COLLIERIES CO LTD)
T RAMULU (R5)

Mentioned Matter

Court Slip

GADI PRAVEEN KUMAR Dy. SOLICITOR
GEN. OF INDIA

P SRI HARSHA REDDY (SC FOR
SINGARENI COLLIERIES CO LTD) (R4)
Mentioned Matter

Court Slip

GP FOR FORESTS
M RAM GOPAL RAO(STANDING
COUNSEL FOR ZPPS AND MPPS AND
GPSS) (R2)

ADDL ADVOCATE GENERAL
GP FOR EDUCATION (R2)

GP FOR SERVICES Il

GP FOR REVENUE (R4)

GP FOR PANCHAYAT RAJ RURAL DEV
(R2)

GP FOR SERVICES Il

GP FOR PANCHAYAT RAJ RURAL DEV
GP FOR SERVICES Il (R5)

GP FOR COOPERATION

SHARAT CHANDRA A (R7)
SHARAT CHANDRA A (R5)
SHARAT CHANDRA A (R6)

KHAMMAM

KHAMMAM

RANGA REDDY

KHAMMAM

ADILABAD

KARIMNAGAR

KARIMNAGAR

ADILABAD

RANGA REDDY

KHAMMAM

WARANGAL

MEDAK

WARANGAL



114

115

116

117

118

119

120

121

122

123

124

125

126

WP/9315/2022

IA 1/2022(Direction Petition)
IA 2/2022(Direction Petition)
IA 3/2022(Direction Petition)

WP/10005/2022
IA 1/2022(Direction Petition)

WP/10504/2022

IA 1/2022(Direction Petition)
IA 2/2022(Suspension
Petition)

WP/12252/2022
IA 1/2022(Direction Petition)

WP/13712/2022

IA 1/2022(Direction Petition)
IA 1/2023(Fix an Early
Date)

WP/15301/2022

IA 1/2022(Direction Petition)
IA 2/2022(Vacate Stay
Petition)

IA 3/2022(Direction Petition)

WP/16196/2022
IA 1/2022(Direction Petition)

WP/16231/2022

IA 1/2022(Direction Petition)
IA 1/2023(Permission
Petition)

1A 2/2023(Suspension
Petition)

IA 3/2023(Extension
Petition)

1A 4/2023(Implead Petition)
IA 1/2024(Suspension
Petition)

1A 2/2024(Implead Petition)
1A 3/2024(Suspension
Petition)

IA 4/2024(Suspension
Petition)

WP/16552/2022
IA 1/2022(Direction Petition)

WP/16703/2022
IA 1/2022(Direction Petition)

WP/16806/2022
IA 1/2022(Suspension
Petition)

WP/17689/2022
IA 1/2022(Direction Petition)

WP/18700/2022
IA 1/2022(Direction Petition)

CH VENKAT RAMAN

M SRIKANTH

C RAMACHANDRA REDDY

PARIMALA PARIGI

VANAM VISHWANATHAM

R SWARNALATHA

AVADESH NARAYAN SANGHI

V MALLIK

P V SURYANARAYANA

AVADESH NARAYAN SANGHI

J SUDHEER

AV S LAXMI

KIRAN PALAKURTHI

GADI PRAVEEN KUMAR Dy. SOLICITOR
GEN. OF INDIA

P SRI HARSHA REDDY (SC FOR
SINGARENI COLLIERIES CO LTD) (R4)
Mentioned Matter

Court Slip

A VENKATESH (R2)
MAHBOOB ALI MOHAMMED (R3)

P SRI HARSHA REDDY (SC FOR
SINGARENI COLLIERIES CO LTD)
SC FOR SINGARENI C (R3)

GP FOR ROADS BUILDINGS

T SUDHAKAR REDDY( SC FOR
HMWSSB)

G NARENDER REDDY (SC FOR HMWS
AND SB) (R2)

Mentioned Matter

Court Slip

GP FOR SERVICES V
GP FOR REVENUE (R3)
GP FOR SERVICES |l

GP FOR SERVICES |

ADDL ADVOCATE GENERAL
GP FOR REVENUE (R2)

S A RAZAK

MADIRAJU PRABHAKAR RAO
Mentioned Matter

Court Slip

J R MONOHAR RAO (SC FOR
ENDOWMENTS)

GP FOR ENDOWMENTS (R2)
T SURYA SATISH (R5)

GP FOR SERVICES |l
Mentioned Matter
Court Slip

P S RAJASEKHAR
GODA RAMALAKSHMI (R3)
B SHIVA KUMAR (R5)

GODA RAMALAKSHMI (R4)

KOMATIREDDY VENKATANARASIMHA
REDDY

GP FOR REVENUE

ADILABAD

RANGA REDDY

KARIMNAGAR

NIZAMABAD

HYDERABAD

MAHABUBNAGAR

HYDERABAD

HYDERABAD

NALGONDA

NIZAMABAD

HYDERABAD

HYDERABAD

KHAMMAM



127

128

129

130

131

132

133

134

135

136

137

138

139

140

141

WP/19193/2022

IA 1/2022(Direction Petition)
IA 2/2022(Vacate Stay
Petition)

IA 3/2022(Permission
Petition)

IA 1/2023(Direction Petition)

WP/19660/2022
IA 1/2022(Direction Petition)

WP/20382/2022
IA 1/2022(Direction Petition)

WP/20460/2022
IA 1/2022(Direction Petition)

IA 1/2023(Additional Material

Petition)

WP/20647/2022
1A 1/2022(Suspension
Petition)

WP/21074/2022

IA 1/2022(Direction Petition)
IA 2/2023(Amendment
Petition)

WP/22564/2022
IA 1/2022(Direction Petition)

WP/22566/2022
IA 1/2022(Suspension
Petition)

WP/22710/2022
IA 1/2022(Direction Petition)
IA 1/2023(Direction Petition)
WP/22807/2022
WP/22906/2022

WP/22807/2022
IA 1/2022(Direction Petition)
IA 1/2023(Direction Petition)

WP/22906/2022

IA 1/2022(Suspension
Petition)

IA 1/2023(Direction Petition)

WP/25232/2022
IA 1/2022(Direction Petition)

WP/25503/2022
IA 1/2022(Direction Petition)

WP/25605/2022

IA 1/2022(Direction Petition)
IA 1/2023(Direction Petition)
IA 2/2023(Direction Petition)

WP/25844/2022
IA 1/2022(Direction Petition)

S KRISHNA SHARMA

ALLIKA SURESH

JURISPATH

G R MERCY VIJAYA

GURRAM SRINIVAS

AV S LAXMI

K LAKSHMI MANOHAR

A PHANI BHUSHAN

C RAJA SEKHAR REDDY

C RAJA SEKHAR REDDY

C RAJA SEKHAR REDDY

SRINIVASA RAO MADIRAJU

P UGENDER REDDY

R. Prabhakar(PARTY IN PERSON)

VANAM VISHWANATHAM

11

GP FOR SERVICES |l

T CHANDRASEKHAR RAO (SERVICE
MATTERS OF ALL MUNCIPALTILIES
TELANGANA)

GP FOR PANCHAYAT RAJ RURAL DEV
(R3)

THOTA VENKATESHAM (R5)

Mentioned Matter

Court Slip

Government Pleader for Services (Home)
GP FOR GENERAL ADMINISTRATION
(R3)

Mentioned Matter

Court Slip

GP FOR SERVICES |

GADDAM SRINIVAS (SC FOR TSRTC)
Mentioned Matter
Court Slip

GP FOR EDUCATION

GP FOR PANCHAYAT RAJ RURAL DEV
(R2)

GP FOR FINANCE PLANNING (R3)

CH JAGANNATHA RAO(SC FOR
OSMANIA UNI)

M RAM GOPAL RAO(STANDING
COUNSEL FOR ZPPS AND MPPS AND
GPSS) (R4)

GP FOR SCHOOL EDUCATION (R2)

M RAM GOPAL RAO(STANDING
COUNSEL FOR ZPPS AND MPPS AND
GPSS) (R5)

GP FOR SCHOOL EDUCATION (R3)

GP FOR SERVICES |
Mentioned Matter
Court Slip

K UDAYA SRI
Mentioned Matter
Court Slip

GP FOR SERVICES llI
Mentioned Matter
Court Slip

GP FOR SERVICES IlI

GP FOR SERVICES Il

GP FOR HOME
GP FOR FINANCE PLANNING (R2)

GP FOR SCHOOL EDUCATION

GP FOR SERVICES V
Mentioned Matter
Court Slip

GP FOR EDUCATION
Mentioned Matter
Court Slip

MAHABUBNAGAR

NALGONDA

WARANGAL

KARIMNAGAR

WARANGAL

HYDERABAD

HYDERABAD

NALGONDA

KARIMNAGAR

WARANGAL

NIZAMABAD

HYDERABAD

SANGAREDDY

WARANGAL

WARANGAL



142

143

144

145

146

147

148

149

150

151

152

153

154

155

156

157

158

WP/26550/2022

IA 1/2022(Stay Petition)

1A 2/2022(Extension
Petition)

1A 3/2022(Implead Petition)
IA 4/2022(Vacate Stay
Petition)

WP/26749/2022

IA 1/2022(Direction Petition)
IA 2/2022(Direction Petition)
IA 1/2024(Vacate Stay
Petition)

WP/26892/2022
IA 1/2022(Direction Petition)

WP/27105/2022
IA 1/2022(Direction Petition)

WP/27545/2022
IA 1/2022(Direction Petition)

WP/27590/2022

IA 1/2022(Direction Petition)
IA 1/2023(Vacate Stay
Petition)

WP/28144/2022
IA 1/2022(Direction Petition)

WP/28445/2022
IA 1/2022(Direction Petition)

WP/28664/2022
IA 1/2022(Direction Petition)

WP/28815/2022
IA 1/2022(Direction Petition)

WP/28930/2022
IA 1/2022(Direction Petition)

WP/29773/2022
IA 1/2022(Direction Petition)

WP/29822/2022
IA 1/2022(Direction Petition)

WP/30118/2022
IA 1/2022(Direction Petition)

WP/30124/2022
IA 1/2022(Direction Petition)

WP/31068/2022
IA 1/2022(Direction Petition)

WP/31904/2022
IA 1/2022(Stay Petition)
IA 1/2024(Direction Petition)

KV RAJENDRA PRASAD

G SUDHA

P ANUSHA

SRINIVASA RAO MADIRAJU

SRINIVASA RAO MADIRAJU

SAI PRASEN GUNDAVARAM
CH JAGANNATHA RAO(SC FOR
OSMANIA UNI)

SRINIVASA RAO MADIRAJU

B HR CHOWDARY

CH VENKAT RAMAN

A G SATYANARAYANA RAO

G L NARASIMHA RAO

PRAKASHCHAKRAVARTHY

SRINIVASA RAO MADIRAJU

BIDARKAR GOPAL

ARVIND KUMAR KATA

DV SHRIKANT

M SRIKANTH

12

GP FOR ENDOWMENTS
SATYANARAYANA DHARMAPURI

D RAVISHANKAR RAO

G SUDHA
GP FOR REVENUE (R3)
GP FOR LABOUR (R4)

GP FOR SERVICES |

GP FOR HIGHER EDUCATION

S CHALAPATHI RAO (SC FOR PJTSAU)
(R2)

MEGHA RANI AGARWAL (R3)

GP FOR SERVICES |

GP FOR EDUCATION

B THIMOTHI(SC FOR PJTSAU) (R2)

S CHALAPATHI RAO (SC FOR PJTSAU)
(R3)

GP FOR PANCHAYAT RAJ RURAL DEV

JAGAN MOHAN PERUMANDLA (R8)

GP FOR EDUCATION
M MURALI KRISHNA (R3)
GP FOR FINANCE PLANNING (R2)

GADDAM SRINIVAS (SC FOR TSRTC)

M RAM MOHAN REDDY (SC FOR TSRTC)

R ANURAG (SC FOR TSRTC) (R2)
Mentioned Matter
Court Slip

GP FOR EDUCATION

GP FOR EDUCATION
NEELI RISHI KUMAR (R1)

GP FOR SERVICES |

GP FOR SOCIAL WELFARE
GP FOR SERVICES Il (R4)
ADDL ADVOCATE GENERAL (R3)

GP FOR SERVICES |
Mentioned Matter
Court Slip

A VENKATESH (R2)

MUDDU VIJAI ( SC FOR AICTE) (R3)
Mentioned Matter

Court Slip

HYDERABAD

HYDERABAD

PEDDAPALLI

MAHABUBNAGAR

HYDERABAD

HYDERABAD

HYDERABAD

WARANGAL

BHADRADRI
KOTHAGUDEM

KHAMMAM

RANGA REDDY

ADILABAD

HYDERABAD

HYDERABAD

MAHABUBNAGAR

KARIMNAGAR

RANGA REDDY



159

160

161

162

163

164

165

166

167

168

169

170

171

172

173

WP/32213/2022
IA 1/2022(Direction Petition)

WP/32776/2022
IA 1/2022(Direction Petition)
IA 1/2024(Direction Petition)

WP/34426/2022

IA 1/2022(Suspension
Petition)

1A 1/2023(Implead Petition)
IA 2/2023(Vacate Stay
Petition)

WP/33575/2022

WP/33575/2022
1A 1/2022(Stay Petition)

WP/35394/2022

IA 1/2022(Direction Petition)
1A 2/2022(Suspension
Petition)

IA 3/2022(Vacate Stay
Petition)

WP/5247/2024

WP/5247/2024
IA 1/2024(Direction Petition)

WP/35534/2022

IA 1/2022(Suspension
Petition)

IA 2/2022(Direction Petition)

WP/36455/2022
IA 1/2022(Suspension
Petition)

WP/36607/2022
IA 1/2022(Direction Petition)

WP/36783/2022
IA 1/2022(Direction Petition)

WP/36904/2022
IA 1/2022(Direction Petition)

WP/37349/2022
IA 1/2022(Direction Petition)

WP/37657/2022

IA 1/2022(Direction Petition)
1A 2/2022(Stay Petition)

1A 3/2022(Receive
Additional Material Papers)
IA 4/2022(Receive
Additional Material Papers)
1A 5/2022(Implead Petition)
IA 1/2023(Receive
Additional Material Papers)
IA 2/2023(Amendment
Petition)

IA 1/2024(Fix an Early
Date)

WP/37903/2022
IA 1/2022(Direction Petition)

WP/38523/2022
IA 1/2022(Direction Petition)

ARVIND KUMAR KATA

VEDULA CHITRALEKHA

CH RAVI KUMAR

RAPOLU BHASKAR

P V KRISHNAIAH

P V KRISHNAIAH

AVADESH NARAYAN SANGHI

KALLEPALLI THIRUMALA RAO

M BHUSHAN REDDY

MV PRAVEEN KUMAR

JUNNU JAYA PRASAD THOMAS

P ANUSHA

B KARTHIK NAVAYAN

MV S SAI KUMAR

C RAJA SEKHAR REDDY

GP FOR MCPL ADMN URBAN DEV (R2)
Mentioned Matter
Court Slip

MUJIB KUMAR SADASIVUNI
Mentioned Matter
Court Slip

GP FOR ENERGY

RAMESH BURA

GP FOR SOCIAL WELFARE (R2)

P SRI HARSHA REDDY (SC FOR
SINGARENI COLLIERIES CO LTD) (R4)
P SRI HARSHA REDDY (SC FOR
SINGARENI COLLIERIES CO LTD) (R3)
GP FOR REVENUE (R5)

COURT SLIP

GP FOR REVENUE

P SRI HARSHA REDDY (SC FOR
SINGARENI COLLIERIES CO LTD) (R4)
P SRI HARSHA REDDY (SC FOR
SINGARENI COLLIERIES CO LTD) (R5)

GP FOR SERVICES Il

GP FOR SERVICES Il

GP FOR EDUCATION
GP FOR SERVICES | (R2)

P SRI HARSHA REDDY (SC FOR
SINGARENI COLLIERIES CO LTD)
P SRI HARSHA REDDY (R2)

GP FOR SERVICES |
D SUDHARSHAN (R8)

GP FOR REVENUE
DR K LAKSHMI NARASIMHA
ZAKIR ALI DANISH ( SC FOR TSNPDCL )

GP FOR SERVICES |
Mentioned Matter
Court Slip

GP FOR AGRICULTURE
Mentioned Matter
Court Slip

GP FOR SERVICES |

MEDAK

HYDERABAD

BHADRADRI
KOTHAGUDEM

KHAMMAM

WANAPARTHY

WANAPARTHY

PEDDAPALLI

BHADRADRI
KOTHAGUDEM

KAMAREDDY

NAGARKURNOOL

HYDERABAD

ADILABAD

MAHABUBNAGAR

KARIMNAGAR

HYDERABAD



174

175

176

177

178

179

180

181

182

183

184

185

186

187

WP/38681/2022
IA 1/2022(Suspension
Petition)

WP/38885/2022

IA 1/2022(Stay Petition)

IA 1/2023(Vacate Stay
Petition)

WP/39055/2022
IA 1/2022(Suspension
Petition)

WP/39195/2022
IA 1/2022(Suspension
Petition)

IA 1/2023(Leave Petition)

WP/39741/2022

IA 1/2022(Direction Petition)

WP/39748/2022

IA 1/2022(Direction Petition)

WP/39956/2022

IA 1/2022(Direction Petition)

WP/40290/2022

IA 1/2022(Suspension
Petition)

IA 1/2023(Amendment
Petition)

1A 2/2023(Suspension
Petition)

WP/40319/2022

IA 1/2022(Direction Petition)

WP/40436/2022

IA 1/2022(Condone Delay

Petition)
IA 2/2022(Suspension
Petition)

WP/40686/2022
IA 1/2022(Suspension
Petition)

WP/40853/2022

IA 1/2022(Direction Petition)

WP/40894/2022
1A 1/2022(Suspension
Petition)

WP/41144/2022

IA 1/2022(Direction Petition)
IA 2/2022(Implead Petition)

IA 1/2023(Fix an Early
Date)

P RAMA SHARANA SHARMA

GV S GANESH

K DURGA PRASAD

AMARAGANI MALSOOR

M SALEEM

SAI PRASEN GUNDAVARAM

T SURYA SATISH

M RAM MOHAN REDDY

D GOVERDHANACHARY

D RAMAKRISHNA

SRINIVASA RAO MADIRAJU

G SIMHADRI

G SIMHADRI

C H JAYAKRISHNA

14

GP FOR SERVICES |

GP FOR EDUCATION (R2)
Mentioned Matter

Court Slip

GP FOR LABOUR
VINOD KUMAR KETHEPALLY

VINOD KUMAR KETHEPALLY (R3)

P SRI HARSHA REDDY (SC FOR
SINGARENI COLLIERIES CO LTD)

GP FOR SERVICES Il

GP FOR HOME

GP FOR HIGHER EDUCATION

P BHANU PRAKASH (SC FOR KAKATIYA

UNIVERSITY
WARANGAL) (R2)

GP FOR PANCHAYAT RAJ RURAL DEV

GP FOR SERVICES Il (R3)

R PADMA REKHA (SPL C MGNREGS)

(R2)

R PADMA REKHA (SPL C MGNREGS)

(R4)

P SRI HARSHA REDDY (SC FOR
SINGARENI COLLIERIES CO LTD)

GP FOR SERVICES |
VIVEK JAIN (R6)

B KAVITHA YADAV (CENTRAL GOVT

COUNSEL)

GADI PRAVEEN KUMAR Dy. SOLICITOR

GEN. OF INDIA (R3)

P KISHORE KUMAR (R2)
Mentioned Matter

Court Slip

GP FOR SERVICES Il

GP FOR ENERGY

ZAKIR ALI DANISH ( SC FOR TSNPDCL )

(R6)

V UMA DEVI (SC FOR TRANSCO) (R3)
V UMA DEVI (SC FOR TRANSCO) (R5)
V UMA DEVI (SC FOR TRANSCO) (R4)

GP FOR ENERGY

ZAKIR ALI DANISH ( SC FOR TSNPDCL )

(R6)

V UMA DEVI (SC FOR TRANSCO) (R2)
V UMA DEVI (SC FOR TRANSCO) (R3)
V UMA DEVI (SC FOR TRANSCO) (R5)
V UMA DEVI (SC FOR TRANSCO) (R4)

GADI PRAVEEN KUMAR Dy. SOLICITOR

GEN. OF INDIA
P PALLAVI (R2)

MAHABUBNAGAR

HYDERABAD

HYDERABAD

KHAMMAM

WARANGAL

WARANGAL

RAJANNA SIRCILLA

PEDDAPALLI

HYDERABAD

HYDERABAD

NALGONDA

BHADRADRI
KOTHAGUDEM

BHADRADRI
KOTHAGUDEM

HYDERABAD



188 WP/41581/2022 P. Ram Kumar(PARTY IN PERSON) GADI PRAVEEN KUMAR Dy. SOLICITOR HYDERABAD
IA 1/2022(Direction Petition) GEN. OF INDIA
IA 1/2024(Permission SRINIVAS CHITTURU (SC FOR BANK OF
Petition) BARODA) (R2)
189 WP/41621/2022 A KRISHNAM RAJU SAlI PRASEN GUNDAVARAM HYDERABAD
IA 1/2022(Direction Petition) GADI PRAVEEN KUMAR Dy. SOLICITOR
GEN. OF INDIA (R2)
190 WP/42059/2022 RAPOLU BHASKAR GP FOR SERVICES | NIRMAL
IA 1/2022(Suspension BHAVARAJU SAIVIKAS (R7)
Petition)
IA 2/2022(Direction Petition)
191 WP/42391/2022 HIMANGINI SANGHI A SRINIVAS REDDY (SC FOR TSRTC) SANGAREDDY
192 WP/42544/2022 A RAJENDRA BABU GP FOR SERVICES | HYDERABAD
IA 1/2022(Direction Petition)
193 WP/42622/2022 PRAVEEN BONKURI Government Pleader for Services (Home)  HYDERABAD
IA 1/2022(Dispense with
Petition)
IA 2/2022(Suspension
Petition)
194 WP/42786/2022 POODATTU AMARENDER GP FOR SERVICES V SURYAPET
IA 1/2022(Direction Petition) GP FOR FINANCE PLANNING (R2)
195 WP/43039/2022 P GIRI KRISHNA M RAMGOPAL RAO (SC FOR TSPSC) HYDERABAD
IA 1/2022(Direction Petition) GP FOR SERVICES | (R2)
196 WP/43150/2022 BOKARO SAPNA REDDY GP FOR HOME SURYAPET
IA 1/2022(Direction Petition)
197 WP/43177/2022 ARVIND KUMAR KATA GP FOR SERVICES | KHAMMAM
IA 1/2022(Direction Petition)
198 WP/43338/2022 P V KRISHNAIAH GP FOR SERVICES Il PEDDAPALLI
199 WP/43958/2022 A G SATYANARAYANA RAO GADDAM SRINIVAS (SC FOR TSRTC) KHAMMAM
IA 1/2022(Direction Petition)
200 WP/44630/2022 ARVIND KUMAR KATA GP FOR SERVICES IV HYDERABAD
IA 1/2022(Direction Petition)
IA 1/2023(Vacate Stay
Petition)
201 WP/44702/2022 D LINGA RAO GP FOR MCPL ADMN URBAN DEV RANGA REDDY
IA 1/2022(Direction Petition) GP FOR PANCHAYAT RAJ RURAL DEV
(R5)
GP FOR REVENUE (R4)
G MADHUSUDHAN REDDY (R2)
G MADHUSUDHAN REDDY (R6)
202 WP/45563/2022 GV L MURHTY KISHORE RAO PUSKURU (SC FOR TS WARANGAL

IA 1/2022(Direction Petition) ZILLA PARISHADS)

203 WP/45859/2022
IA 1/2022(Direction Petition)

SRINIVASA RAO MADIRAJU M PRATHEEK REDDY

T S PRAVEEN KUMAR(SC FOR APSCSC

RANGA REDDY

IA 1/2023(Suspension LTD) (R2)
Petition)
IA 2/2023(Permission
Petition)
204 WP/46087/2022 KIRAN PALAKURTHI GP FOR LABOUR NALGONDA
IA 1/2022(Direction Petition) GADDAM SRINIVAS (SC FOR TSRTC)
(R3)
205 WP/46091/2022 C SAI REDDY GP FOR SERVICES | SANGAREDDY
IA 1/2022(Direction Petition) Mentioned Matter
Court Slip
206 WP/46452/2022 D LINGA RAO GP FOR WOMEN DEV CHILD WELFARE SANGAREDDY

IA 1/2022(Direction Petition) GP FOR GENERAL ADMINISTRATION

(R2)

15



207

208

209

210

WP/46856/2022
IA 1/2022(Direction Petition)
IA 1/2024(Direction Petition)

WP/27305/2024
IA 1/2024(Direction Petition)

WP/28372/2024
IA 1/2024(Direction Petition)

WP/30186/2024
IA 1/2024(Suspension
Petition)

INTERLOCUTORY

211

212

213

214

WP/2973/2022

IA 1/2022(Direction Petition)
IA 2/2022(Vacate Stay
Petition)

WP/37458/2022

1A 1/2022(Suspension
Petition)

1A 2/2022(Additional
Affidavit)

IA 1/2024(Direction Petition)
WP/37535/2022

WP/37535/2022

1A 1/2022(Suspension
Petition)

1A 2/2022(Additional
Affidavit)

IA 1/2024(Direction Petition)

WP/43304/2022
IA 1/2022(Suspension
Petition)

AV S LAXMI

A PHANI BHUSHAN

V NARASIMHA GOUD

GUDI MADHUSUDHAN REDDY

RAVI KONDAVEETI

VANKINA ALLU AND PARTNERS

VANKINA ALLU AND PARTNERS

MD MURTUZA ALI FARUQUI

16

GP FOR HOME HYDERABAD
G SATISH REDDY (R4)
GP FOR FINANCE  PLANNING (R2)

GP FOR SERVICES Il HYDERABAD
NAYAKAWADI RAMESH (R3)

GADDAM SRINIVAS REDDY NALGONDA
GP FOR SERVICES Il NIRMAL
LAKKADI DAYAKER REDDY HYDERABAD

THE ADVOCATE GENERAL

GP FOR SERVICES Il (R2)

THE ADVOCATE GENERAL (R6)
THE ADVOCATE GENERAL (R4)
THE ADVOCATE GENERAL (R5)
Mentioned Matter

Court Slip

P FOR SERVICES II KUMURAM BHEEM
S RAJASEKHAR (SC FOR TGPSC) (R2) ASIFABAD

S RAJASEKHAR (SC FOR TGPSC) (R4)
s

G
P
P
P S RAJASEKHAR (SC FOR TGPSC) (R3)

GP FOR SERVICES Il KUMURAM BHEEM
P S RAJASEKHAR (SC FOR TGPSC) (R2) ASIFABAD

M RAMGOPAL RAO (SC FOR TSPSC)

(R3)

GP FOR SERVICES V (R4)

GP FOR SERVICES | MAHABUBNAGAR
Mentioned Matter
Court Slip



